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NAME OF THE COMPANY AMARITA PACKAGING PVT LTD V/S
BEST TANNING INDUSTRIES PVT LTD

UNDER SECTION 9 IBC

COUNSEL APPEARED THROUGH VIDEO CONFERENCING :

Sh. Abhinav Mehrotra, Adv. : For the Financial Creditor
Sh. Saurabh Srivastava holding brief of Sh. Prabodh Kumar Bajpai, Adv.

: For the operational creditor

ORDER

Learned counsel on both sides present.

They submit that the matter has been settled out of Court.

Recording these submissions, the CP(IB) NO. 378/ALD/2018 is dismissed as
withdrawn.

File be consigned to the records.

Virendra Kumar Gupta Rajasekhar V.K.
Member (Technical) Member (Judicial)

Kumud Narayan
(PS)
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